TO RETURN SECTOR LAND TO THE FARMERS

*925. SHRI DEEPAK MANGLA, M.L.A.: Will the Chief

a)

b)

Minister be pleased to state:-

Whether it is a fact that Sector-12 has been
developed by the Government in Palwal in the
year 2011 but further development has not been
made in the said sector so far; and

If so, whether there is any proposal under
consideration of the Government to release the
land of above said sector and return it to the
farmers by conducting the survey of the area
again, together with the time by which the above

said proposal is likely to be materialized?

REPLY

MANOHAR LAL, CHIEF MINISTER HARYANA

a)

Yes, Sir, Haryana Shehri Vikas Pradhikaran has
developed and allotted plots in Sector-12, Palwal,
except for a pocket of approximately 19.422 acres

which was under litigation.



b)

-2-

Development works stand completed in August
2013 on 117.968 acres land of the sector,
excluding an area of 19.422 acres which was
under litigation. 327 residential plots stand already
allotted. There is no proposal under consideration
of the Government to return the already developed

and allotted sector to the land owners.
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